
 

RAJYA SABHA 

_______ 

Wednesday, the 31 st July, 2002/9 Sravana, 1924 (Saka) 

The House met at eleven of the clock,  

THE DEPUTY CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 

Setting up captive power plant for bower supply to Delhi in Korba- 
Chhattlsgarh 

* 241. DR. AKHIKESH DAS: Will the Minister of POWER be pleased 

to state: 

(a) whether a captive coal based 1000 MW power plant for power 

supply to the capital is proposed to be set up in Korba-Chhattisgarh coal pit 

heads; 

(b) if so, the details and cost thereof indicating the estimated 

distribution losses to be incurred thereby; and 

(c) the economic justifications for the captive plant for Delhi being 

located at Korba-Chhattisgarh? 

THE MINISTER OF POWER (SHRI SURESH PRABHU): (a) to (c) 
A Statement is laid on the Table of the House. 

Statement 

(a) The Government of National Capital Territory (NCT) of Delhi has 

proposed a 1000 MW coal based power plant in Korba-Chhattisgarh pit 

heads for supply of power to NCT of Delhi. The proporal is at a very 

preliminary stage. The Central Electricity Authority has been assigned the 

task of preparing of preliminary conceptual feasibility report for 

consideration of the project by the Government of NCT of Delhi. 

(b) and (c) Since the proposal is still at the conceptual stage, it wolild 

be prerhature to Indicate details such as the cost, transmission and 

distribution losses; and economic justification. 
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SHRI JANARDHANA POOJARY: Madam, there was an 
unprecedented breakdown of power supply in Northern India yesterday. The 
entire area was plunged into darkness. According to an estimate, the total 
requirement of the area is 20,000 MW. But the Government is in a position to 
supply only 3,000 MW of power. 

Madam, you know that there is a drought situation in the entire country. 

Unfortunately, the cost of generation of power in the hydel sector is tower 

than the cost of generation in other sectors. The question is, if the drought 

situation persists, there will be shortage everywhere. Then, the Government 

will not be in a position to supply power. Under these circumstances, how are 

you going to tackle the situation? You are going to declare half country as 

drought-affected. In this regard, I would like to know whether you are going 

to reduce the price of power, per unit, that you supply to the States affected 

by drought. Otherwise, they would not be in a position to purchase power. 

For example, in Karnataka, there is a 
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reservoir called Linganamakki but there is no "water there. The Government 

of Karnataka is, practically, not in a position to supply power. Definitely, the 

Government of Karnataka is going to come before the Centra) Government 

with a proposal to supply more power from the National Grid Sir, I would 

like to know whether you would supply power at subsidised rates, so far as 

the drought-affected States are concerned? 

SHRI SURESH PRABHU: Madam, it is a fact that this year, because of 

lower rainfall, we are estimated to lose somethingfike 12 billion units of extra 

generation, which, otherwise, would have been generated, using the hydel 

source. Therefore this is a very serious matter. This is the second year in 

succession in States like Karnataka. In the case of Karnataka, unfortunately, 

last year also, it faced a similar situation. This is the second year in row. The 

situation is really bad. 

In the case of Kerala, the reservoir level is 46% of what it was last year. 

It is a very, very serious matter. Unfortunately, all over the country, the 

reservoir levels are low. Even in the Northern Grid, we are facing a 30% 

lesser generation, as a result of less availability of water. Therefore, we have 

prepared a contingency plan. I have called a meeting of Power Ministers of 

all the States, on 5th August, 2002. We have prepared a plan under which we 

are going to tackle this problem in six ways: One, we are trying to increase 

the thermal generation. To reduce the cost of thermal power generation, we 

are trying to find out how the liquid fuel-cost which will be used as a fuel can 

be reduced. We are already trying to find out if the excise duties can be 

reduced. Also, we are requestihg all the States to reduce the sales tax on 

naphtha so that the cost can be further reduced. 

Secondly, we are postponing the annual repairs and maintenance of the 

existing thermal plants so that more power can be generated this year.Thirdly, 

the renovation and modernisation of our existing power plants, which 

otherwise would have been taken up in the next five years, has been taken up 

during this year so that, maybe, some of those power plants are available for 

power generation within this year itself. 

Energy conservation and demand management is another area, which 

we are targeting. On 23rd August.our hon. Prime Minister would be 

inaugurating a conference where we will try to find out how the ehergy can 

be conserved and saved during this short period of time. Then, there are 

certain prdjects which are working at lower plant load factor like in the 
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case of Bihar where the plant load factor is about 20 per cent. We are trying to 

activate those projects and we are trying to evacuate that power from the 

Eastern Region to the rest of the country. Therefore, the transmission 

networking has been preponed.The commissioning schedule has been 

preponed.TheTalcher-Kolar line which is going to bring power to Karnataka 

irt a big way has been preponed by one-and-half years. It is a record. 

Therefore, we are trying to do several things, including finding out whether 

any independent power capacity is lying idle which can be used. It includes 

captive capacity also. There is about 25,000 MW of captive capacity which 

the industry has created to meet its own demand. A part of that capacity can 

come to the Grid. Therefore, we are doing multifarious activities. Madam, I 

would like to take the House into confidence and point out that there is 

nothing like surplus power available with the Central Government. Power is a 

commodity which ohce generated has to be consumed instantly. Therefore, 

we do not have any excess capacity available which you can keep on giving 

to one State or the other. If we want to give additional power to Karnataka, 

we will have necessarily have to make a cut out in the quota of other States. 

And all the States are facing this problem. Therefore, we have called a 

meeting of the States. We really need to take a national view on this. It is a 

very serious matter. We are confident that we will tackle it with the 

cooperation of all concerned. 

THE DEPUTY CHAIRMAN: Yesterday there was a Grid failure 

....(Interruptions)... Only One Member can speak at a time. 

...(Interruptions)... 

SHRI PRAFUL PATEL: Madam, the Power Minister has just now said 

that virtually every State is facing shortage of power. We all know that. We 

have been reading it in the newspapers. You have just mentioned about the 

power crisis of yesterday. Now, we have also tried in the last few years, in the 

last 10 or 11 years after liberalisation alternative fuels and the new projects to 

be based on that. Our own experience in the last ten years has been very 

dismal. In fact, barring a few projects here and there, virtually, all the projects 

have been non-starters. As a result, we have seen that the only fallback is on 

thermal generation. But in thermal generation, we have a limitation because 

most of the coal is concentrated in a few States of the Country. The question 

basically, was on Delhi getting 
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power from Korba-Chhattisgarh.The fact of the matter is, now that most of 

yogr future power generation in a large way to meet this power crisis- as you 

said it is a national problem-can only be done if you concentrate on 

generation of power in those States where you have adequate coal. You just 

said that you are asking the States to reduce the sales-tax oh naphtha or give 

other kinds of relief. These are all very, very difficult things which we have 

not been able to addrea for years and years together. We have been talking 

about it, But we have not really been able to address it. 

�������� : ;�� *�!� ;��F.! G��� ��%'�? 
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point is this. You talked of a power trading corporation. But ail these things in 
power sector reforms did not come along with the total package, and, you see 
the way it was really mooted. Do we h|ave a policy where you can produce 
power in those States where there is adquate coal, and transport it all over the 
country? Yes; you have the NTPC and you have a power grid. But our success 
in that also has not been adequate. Therefore, do you have any comprehensive 
policy to transmit the power which you generate in these coal-surplus States, 
to all the States of the country? 

THE DEPUTY CHAIRMAN: It is a policy matter. 

SHRI SURESH PRABHU: Madam, it is a very relevant point. In the 

past we did not have a policy of generating power at stations where coal was 

located. Now, we have changed that pdlicy. We are calling it pithead position 

policy. Where the coal is located we should try to generate the power there 

itself rather than transporting coal to places thousands of kilometres away and 

then generating power. Therefore, this Is a new policy which has already been 

started. In fact, the proposal for 1000 MW power plant to be located in 

Chhattisgarh-Korba and about which a question has been put by the hon. 

Member, is an indicator of that. There is already a talk going on between 

Gujarat and Chhattisgarh to set up a similar station Which means power will 

be generated in Chhattisgarh and it will be transmitted to Gujarat. Madam, in 

fact, a study has been made which shows that there could be at least a saving 

of 60 paise per unit when power is generated at a pithead station rather than 

transporting the coal to tariff places. |t is cheaper to transmit the power which 

is generated at the pithead stations. In fact, the saving in this case would be 

something 
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like Rs. 500 crores per annum. Therefore, it is a policy decision that we have 

taken. To implement this policy further, we not onjy need generating stations 

but we also neec| evacuating capacity. So, my Ministry has already planned 

setting up of a national grid; and the Cabinet is going to consider this 

proposal very shortly.Therefore.a national grid will be created with an 

Investment of Rs. 80,000 crores. This nationai grid will then be able to 

transmit power from one place to another. This is the first true national grid 

in our country. It is the biggest in the world that will come into play within 

the next ten years. 
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THE DEPUTY CHAIRMAN: Power is a very important subject. What 
we have been discussing here is a very limited issue pertaining to setting up 
of captive power plant- for power supply to DelhMn Chhattisgarh. 
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SHRI PRANAB MUKHERJEE: We understand the importance of -
power. Because of this, your vocal power has broken up. 

THE DEPUTY CHAIRMAN: My battery has weakened. 
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THE DEPUTY CHAIRMAN: I would be very happy if we can have a 
fulfledged discussion on this subject 
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���� ह�'� �� �� �ह��� �!��& �1 ���1'�? 9� ���� 
% ��< ! �	 �� ��� 4�!� 
�� "�	�� ����  ��
!� ��d� ह� 	� �� �c �� ����  9� �� 3�,�	 ��d� �� %0 

 � ���	
 ��� : 
-:
, 
- �ह ��d� ��!� .�ह	� ह/ � �� �ह �� => ����� �� 
"�	�� !ह2 ह�0 �4&  ����� G# �'H ����� ��  ��, 1� "���;� G# �'H 
% 
&'�!� .�ह	  ह-0 �ह�� �� ���� 9��;��A� ����  �4&  ��  �&1 � ��1'  
....(K��+�!)... 

 � (����� ()��*� : 
��� ���� �Oह ह- �� ....(K��+�!)... 

 �������� : ���� ���& ह� '�� ह�, ?� �  /��� &�' ह-0 

 � (����� ()��*� : �ह �� ���4�!� ह�, �ह ����!� 
$� "�� ��  �L 
% �  
'< ���4�!� ह�, �� �4&  �� ��	. 	 ह� �ह  , 0 �� �� ��	. 	 ह�!� ��&  ह� �� �� 
����  
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&�!� ��&  ह�, ��
% ;�� ��< A�  �ह& ��%'� �� ��� 
$� "��, �� �R� ह� ����  �ह	 
�  ����o	 �ह ���  ?� �4&  ��&( �� �
&�� �� ��	 ��% ��
% ���� �
���� ह� 
��� 0 

 � ���	
 ��� : G# �'H 
% ��M6  ���� �!��� �  ��1'  ?� �/�  �  �/�  
���� �4&  ��  �&1 &�< ��1' 0 9���  �&1 �ह�� ��  ���&� �� 9�	�
�& ���� ��1'�0 
G# �'H ?� 
$� "�� ��  *`G�  ����+( �� $��! 
% �8	� ह/1 *'� G# �'H 
$� 
"�� �� 9�
% �� �� G �!� .�ह�'� 	� ह
% ��< ��3# !ह2 ह�0 

 � +%� �	घ	 :  
- 
@  
ह�� �� �ह!� .�ह	� ह/ � �� �� 
ह���dT �� �	� ह- 0 �� 
	� *�  !�� �!�!� �� "����& ह�0 &���! 
ह���dT ��  *�� 1!�)! �� "���;� ह� 
��=ह(!� ���R�  ��1� 8.6 ��1 0 M��! �� �ह�	 �-�� 8.6 ����  ���&  �! 0 &���! 
�ह �� "���;� ह�, �� ���&  �!  ह�< ह�, �ह &�'( �� !ह2 �
&	  ह�0 ���� !	 �� ह� 
�� �& '����	, 
ह���dT �� .�� ����� *�+��� 
%  �ह  0 1!��! �� �� "���;� ह� 
��
% �% => ����� � . 
% ��� �ह �� ���&  �!B
	 ह�< ह�, �ह �/�� �� 
% ?� 

ह���dT 
% �!� �  ;�� ��< ����� �� �ह  ह�? 

 ������ �� : 
- 	� 8� 
ह���dT �� �	  ह/ �0 �ह ���& 9��� 	�4&� !ह2 �
�8	� ह�0 But if he wants to answer, it is up to him. 

� �%� �	घ	 :  ���&  �� ���& ह�0 �� ���&  ���R( ��1 8.6 ��!� �� ��� ह�<  ह� 
�ह 9�	�
�& !ह2 ह� �ह  ह�0 
 
 � ���	
 ��� : ���� ह
��� �i
�!! � ��� ��!	� ह- �� 
ह���dT 
% �� 
�
 �� �
 2500 
�'���� �  &�: ��p:' 
ह���dT ����� �� 9��&1 ��!  �R �ह  
ह�  ;�(�� �ह�� ���&  *��&���& !ह2 ह�0 
ह���dT 2100 
�'���� �� ���&  �� "���;� 
:���& ���� �� �!  �� "���;� ह� ?� �ह *��&���& ह�0 9��&1 ह
��  
ह���dT 
����� �� ह
��� "�,6!� �ह  ह� �� ��� �� �!  ��  ��, �� S��� 1O 
%� ��!� ��  !�	� 
�� "���;� �ह�� ��� ?� ���� �� ���&  �� �!
WV ह�!� ��&� ह�, �ह ���&  &�!� ��  
�&1 �� ����� ��%, &�!� ��  �&1 	���� ह( 	� ��
% �
 घ��!� ��  �&1 �% > ����� 
�  	�M �� �/�� "��� ��1 �� ��	� ह-0 �� �<: � �< !� 
ह���dT ����� �� 1� 
"����& ��� ह� �� 2.50 ��1 
% ��, �� ���&  �!B
	 ह�< ह�, �ह &� & ��10 
9��&1 �� �� 1!�)! "���;� !ह2 ह�0 1!��! 	� �� *�:� �&3;�:��! ह-0 9��&1 
�� :���& ���� �� �!  ���
% 
ह���dT ����� ��  35 ���%� ����6 ह-0 9��&1 �ह 
���&  &%'� 	� � �
!� 
% ���& ह& ह� ��	� ह�0 
 
 �������� : NOW, 
!�ह�, ��=	 $��! 0 *�  �� ���& �/G�  '1 ह- ��  
�� �����+	 ह� 	� �c ��� ���& �/G%  !ह2 	� �/�� �� 
% ���&  �  �
  ��  ���� 
% *'� 
��!� ह� 	� We can 
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have a full-fledged discussion. 

� �',# �"-�� : 
-:
, �G���� ���& � �ह� ह�, �G���� ���� ह� �ह� ह-0 
��	 !ह2 �! �ह  ह- ....(K��+�!)... 
 
 �������� : ��.��% ���� � �ह� ह-0 A�� !ह2 ��ह10 �G���� ���� !ह2 � 
�ह% ह-, �/�� ���� � �ह% ह-0 
 
 � �".ह� ��0� 1#�"� :  
- ����  
�$�
 �� 
�!! � 
�@  �  �� �ह!� 
.�ह	� ह/ � �� 
/& "F!�	W !� �#� "��, �#���.& �� �4&�8 ��	� ह�1 ���&  �  
�
  �� �4&�8 ���� ,�0 
ह���, 
- �ह!� .�ह	� ह/ � �� �#� "�� ?� �% => 
����� �� ����L �l
 ��ह�  ������!� ह� �� 2500 
�'���� �  ह� ?� 9��� 
��i�� 2002 
% �/�� ह�!� ह�0 9��� ���6 ��� 	�ह �� .& �ह� ह�? 9��� �#� "�� 
�� ���  &�� ह�!� ह�0 �� ���� �& घ�� ह� �ह �/�� �� �/�  �#� "�� �� ह� ?� �� 
��l�	 घ�� ह� ��
% �� ���4�  ��� �� 25 ���%� ह� �ह �#� "�� �� ह� ?� 75 
"�	�	 �% > �� ह�0 
- �ह ��!!� .�ह	� ह/ � �� �ह �� ���!� ह� ����  ���6 �  "'�	 
;�� ह�, 
�7� ���+ �  "'�	 ;�� ह�, ���� ह��� �  "'�	 ;�� ह� ?� ��� ह��� �  
"'�	 ;�� ह�?  

� ���	
 ��� : ����  �&1 	� �:��4� ���� ह��� �� ��  ��	!� ;��ह-, .�ह% 
	� �i
�!! � ��� �� �&�8	 �� 
% 
- �/�  ��!���  � /�'�0 ���� ह
��� �i
�!! � 
���, ह
��  �� �&����� �
��  ��  �  �i
�! � ��� ह-0 �& ह  
 p�' ह�, ��
% �  

- �!�� ��!���  � /�'�0 

 THE DEPUTY CHAIRMAN: Q. NO. 242 Shri R.S. Gavai. 

SHRI R.S. GAVAI: Madam, I do not want to put my question because 

I do not recognize... (Interruptions) 

*242.—withdrawn 

DR. ALLADI P. RAJKUMAR: How can you say like that? You do not 

recognise. This is very bad. ...(Interruptions)... You are creating a new 

precedence. ...(Interruptions)... Madam, if the hon. Member does not want to 

put the question, please allow the supplementaries. (Interruption^) 
 

 �������� : ���_1... (K��+�!)...  

THE DEPUTY CHAIRMAN: Please sit down. (lnterruptions)P\ease 

sit down. (Interruptions ���_1 0........(K��+�!)I am not allowing anybody. 

*Not recorded. 
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(Interruptions) Nothing will go on record. (Interruptions) Nothing will go on 

record. (Interruptions) Please $lt down. (Interruptions) Nothing will go on 

record. (Interruptions) Please sit down- (Interruptions) Please keep quiet. 

(Interruptions) Mr. Jibon Roy... (Interruptions) 

� ,��" ��# :    * 

 � �',# �"-�� :  * 

 �������� : �� &�' ���_1 .... (K��+�!) �� ���_10........ (K��+�!) 
�� .�� ��ह10 ........ (K��+�!)  Please sit down. (Interruptions) No; no. 

(Interruptions).. point is, if Members do not want to put questions, they may 
not put tpem. (Interruptions) If you don't put questions, then, we wilj move on 
to the next question. It is your loss; I have no problem. (Interruptions). 

Question tyo. 243. 

� !�0 !�0 �ह�����#� � : 
ह���, 
��� E����t �u �:6� ह�0 ... 
(K��+�!) 
 �������� : *ह&���&�� � � , ���� ;�� E����t �u �:6� 
ह�0...(K��+�!)...  
 1� �
!� ���_1, �:��V  �  �� G �ह!�  .�ह	� ह-0 
 �� �3�" �'4� �5� *6ह �'4� (� ��� �6 89 :���9�) : �������	 

ह���, 
- �!��! ��� '� �� 9� ���� �� ..W �  �1 �� 9��� ;�� ह& ह� ��	� 
ह�, ;�(�� �ह 3�,�	, �ह '�	��+ 9� "��� �� .&	� �ह�, ��M  �
� �� .&� ह�0 
��!� *�!� ����+, *�!  !����'  �  "�� �  ह�0 
��� ����  
�$�
 �� �/�� ���o �� 
?� ���� �  *!���+ ह�'� �� �� ���o ��  "
�8 &�'( �� ?� ����� ��  "
�8 
&('( �� ��&� ����  ?� 9��  ..W ���� , 9� '�	��+ �� �
�E	 ��!� �  ����� 
��%0 
 �������� : _ � ह�, �� ह� '��0 ......(K��+�!)NOW, it is over. 

(Interruptions) Please sit down. (Interruptions) Please sit down. 
(Interruptions)The 

Leader of the Opposition wants to say something. 

THE LEADER OF THE OPPOSITION (DR. MANMOHAN SINGH):-

M$dam, thp hon. Deputy Prime Minister has made a suggestion. We, on this 

side of the House, want to see utmost normalcy in the functioning of this 

House.There have been circumstances which led our party to take a particular 

decision. But, I do agree that we should sit together to find a solution to this 

problem. The leaders of all political parties can sit together in your Chamber 

and find a way out. (Interruptions). 

* Not recorded. 
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� "��.<�� (�� : ���& ! �/G!� �� ह
�� *�+��� ह�0.........(K��+�!) 

THE DEPUTY CHAIRMAN: No; no, it (8 over. (Interruptions) 

Question No. 243. (Interruptions) We cannot have a descussion during 
Question Hour. (Interruptions) No; no discussion during Question Hour. 
(Interruptions) I am not permitting anybody. Question No. 243. 
(Interruptions) You must sit down. (Interruptions) You must sit down. 
(Interruptions) 
 

� "��.<�� (�� : * 

THE DEPUTY CHAIRMAN: Nothing is going on record. 
(Interruptions) No; no. (Interruptions) We cannot have a discussion during 
Question Hour. (Interruptions) Question No. 243. (Interruptions) 
I have not allowed you to speak.... (Interruptions).... Plase take your seats. 
...(Interruptions)... I am not listening to you. ..(Interruptions)... Nothing is 
going on record. ... (Interruptions)...Please sit down. ..(Interruptions)...^, I am 
not listening to you. ..(Interruptions)...Nothing is going on record. 
...(Interruptions)... Question No. 243. ..(lnterruptions)...P\ease sit down. 
..(Interruptions)... You must respect the Chair. ...(Interruptions)... Please sit 
down, don't disrupt the Question Hour. ..(Interruptions)... Please sit down. 
..(Interruptions)... Please take your seats. ..(Interruptions).you can discuss 
this matter in my Chamber, but not here. ..(Interruptions)... As suggested by 
the Leader of the Opposition, I am going to discuss this matter. 
..(Interruptions)... I have not allowed you to speak. ..(Interruptions)...He is 
the Leader of the Opposition. ..(Interruptions)...] cannot speak, as much as 
you can, because of some problem in my throat. ..(Interruptions)... Please sit 

down. ..(Interruptions)...Listen to me. ..(Interruptions)... ���_1, 1� 
�
!�...(K��+�!), .. �:��V  �  !� �� �ह� ?� �� ��  v�� & :� �M�   
*��� �! !� �� ��1;� ���� ह�, ��� �8	� ह�1 0I will call a meeting of the 

leaders of various parties. ..(Interruptions)... Please sit down. 
..(lnterruptions)...You must respect the Chair. ..(Interruptions)...] will not 
allow anything else during the Question Hour. ..(Interruptions)...Whatever 
you want to discuss, you can discuss it in my chamber. ..(Interruptions)...] 

have accepted the proposition made by Shri L.K. Advani, the Deputy Prime 
Minister and Dr. manmohan Singh, the hon. Leader of the Opposition. We 
will discuss this matter. .(Interruptions)...] have not allowed you. 
..(Interruptions)... Question No. 

* Not recorded. 
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243. ..(lnterruptions)...I am not allowing you. ..(Interruptions)...It is not a 
Question. ..(Interruptions)..Mr. Basu, I don't want you to disrespect the 
Chair, because you are also in the Panel of Vice-Chairmen. 
..(lnterruptions)...No, you cannot force me. ..(Interruptions)...You are free to 
do whatever you like. ..(Interruptions)..I will not allow anything else during 
the Question Hour. ..(Interruptions)... Question. No. 243. .(Interruptions)... 

���_1, �� �� 	� �� G-!-�� G ��&!� �  �	 ह� '�  ह�0 ...(K��+�!)... Let them 

walk out. ..(Interruptions)... 

At this stage, some hon. Members left the Chamber  

�������� : 8�
��  �� ��ह� ��910 ...(K��+�!)... ह��, �
W �  ���& 
�/�G10 

Terrorist Activities on the Borders of Jammu end Kashmir and 

Himachal Pradesh 

*243. SHRI ANIL SHARMA: Will the Minister of HOME AFFAIRS 

be pleased to state: 

(a) whether it is a fact that a number of violent incidents by the 

terrorists on the borders of Jammu and Kashmir and Himachal Pradesh and 

some areas of punjab have increased during the last six months; 

(b) if" so, the total number of violent incidents occurred in these States 

during the above period; 

(c) the number of security personnel, terrorists and citizens killed in 

these incidents; and 

(d) the steps Government propose to take to prevent such incidents in 
future? 

THE MINISTER OF STATE IN THE MINISTRY OF HOME 

AFFAIRS (SHRI CHENNAMANENIVIDYA SAGAR RAO):.(a) to (d) A 

statement is laid on the Table of the House. 

Statement 

(a) to (c) The total number of violent incidents by terrorists and the 

number of security personnel, terrorists and civilians killed in the States of 

Jammu and Kashmir, Punjab and Himachal Pradesh during the period from 1 

st January 2002 to 30th June 2002 and the corresponding period last year are 

as follows: 
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